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MINISTRY OF ENVIRONMENT, FORESTAND CLIMATE CHANCE

NOTIFICATION
New Delhi, the 15th March. 2016

5.0. 1092(E).— In exercise of the powers conferred by sub-sections (1) and (3) of Section 6 read with Section 7
of the National Green Tribunal Act, 2010 (19 of 2010), the Central Government hereby appoints Dr. Satyawan Singh
Garbyal. H. No. C-1/71 Bapa Nagar, New Delhi-110003, as the Expert Member of the National Green Tribunal with effect
from 13* January, 2016 fora period of five vears or till he attains the age of sixty five years or till further orders. whichever
is the earliest.

[F. No. 17(10)/201 5-PL/NGT(Vol.I1))

ARUN KUMAR MEHTA, It. Sccy.
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NOTIFICATION
New Delhi, the 15th March, 2016
8.0. 1093(E).—In exercise of the powers conferred by sub-sections (1) and (3) of Section 6 read with Section 7
of the National Green Tribunal Act, 2010 (19 of 2010), the Central Government hereby uppoints Shri Justice Raghuvendra
Singh Rathore, former Judge of High Court of Rajasthan, as the Judicial Member of the National Green Tribunal with effect

from 16™ January, 2016 for a period of five years or till he attains the age of sixty seven years or till farther orders, whichever
is the earliest. :

[FNo. 17(10)2015-PLINGT(Nol.IT)]
ARUN KUMAR MEHTA. Jt. Secy.
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. NOTIFICATION
New Delhi, the 15th March, 2016

S8.0. 1094(E).—In exercise of the powers conferred by sub-sections (1) and (3) of Section 6 read with Section 7
of the National Green Tribunal Act, 2010 {19 of 2010), the Central Government hereby appoints Shri Justice Sonam Phintso
Wangdi, former Judge of Sikkim High Court, as the Judicial Member of the National Green Tribunal with effect from 22
January, 2016 for a period of five years or till he attains the age of sixty seven years or till further orders, whichever is the

earliest,
[E No. 17(10)/2015-PLANGT(Vol.1T)]

ARUN KUMAR MEHTA, Jt. Secy.
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NOTIFICATION ;
New Delhi, the 15th March, 2016

§.0. 1095(E).—In exercise of the powers conferred by sub-sections (1) and (3) of Section 6 read with Section 7
of the National Green Tribunal Act, 2010 (19 of 2010), the Central Government hereby appoints Dr. Justice Jawad Rahim,
former Judge of Karnataka High Court, as the Judicial Member of the National Green Tribunal with effect from 08"
Fehruary, 2016 for a period of five years or till he attains the age of sixty seven years or till further orders, whichever is the
carliest.

[F. No. 17(10)/2015-PL/NGT(Vol.ID)]
ARUN KUMAR MEHTA, It. Secy.
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